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Representation by Meghalaya for trade 
with Bangladesh 

2223. SHRI JERLIE E. TARIANG: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Government have received 
representations from the Government or the 
people of Meghalaya for opening of trade 
centres with Bangladesh; 

(b) whether Government are aware that 
the people of Meghalaya have suffered and 
continue to suffer economically due to 
partition of India, for •want of cheap transport 
for their cultivations and plantations all along 
the border with Bangladesh; and 

(c) if so what steps Government propose 
to take in this regard? 

THE MINISTER OF STATE ItN THE 
MINISTRY OF HOME AFFAIRS (SHRJ 
CHINTAMANI PANIGRAHI): (a) to (c) The 
Government of Meghalaya have intimated 
that a proposal for border trade between 
Meghalaya and Bangladesh will be sent to 
Government of India on compilation of 
details from District and Sub-Division-ai 
authorities. 

The Trade Agreement signed in March, 
1972 provides for border trade between India 
and Bangladesh. This however, did not 
become operational and in October, 1972f on 
the suggestion of Bangladesh, border trade 
was suspended. The response of the Bang-
ladesh Government has not yet been 
encouraging. 


